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Lakshnan Jha ) 	 ( L.R.K. Prasad ) 
SKS 	Member (J) Mmber. (A) 

05.07.99 	None for the pajes. 

ThisR., being i.A. No. 13/ 97,has been 
placed before this Division Bench inix fuharance of 
the oruer of theHon'bje 	hainin, irinci1 Bench, Cons- 
tituting a 	±V±sjQfl Bench to hear the same. 
2. 	 kv e have, 	hvv ever, 	perus ed the order, dated 

• 17.09.1996 	s.ed by this Tribunaj in 	.A.413/96 against 
which the R.A. has been preferred. On perusal of the 
order, we are of the cons iered Qpinion 	that there is 
no merit in the instant R.4. and, accordingly, this is 
dismjssed 

SIZ (S.Narayan) 	- 

vicehajrrnan 


